IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 12.12.2025
| INotified 7
c N Courtjamount Reject
ase o Fee |[to be Status
| paid
1 |PK BARIK  |100656/2025|12.12.2025 |ABLAPL/7655/2025 |10 | c |
2 |S K MOHANTY |100659/2025|12.12.2025 |WP(C)/38202/2021 |10 | c
3 |H K DAS 1100663/2025(12.12.2025 |WP(C)/2876/2023 |10 | c |
4 |B K PARDHI |100664/2025|12.12.2025 |WP(C)/7105/2023 |10 | c |
5 |s K DASH  |100667/2025|12.12.2025 |WP(C)/27715/2023 |10 | c |
6 |S K DASH  |100668/2025|12.12.2025 |WP(C)/27718/2023 |10 | c |
7 |s K DASH  |100670/2025|12.12.2025 |WP(C)/27721/2023 |10 | c |
'8 |M.R.ROUTRAY |100675/2025|12.12.2025 |WP(C)/32695/2025 |10 | c |
9 |T.K.SWAIN |100677/2025|12.12.2025 |WP(C)/34223/2025 |10 | c |
10 |M.R.ROUTRAY |100679/2025|12.12.2025 |WP(C)/34401/2025 |10 | c |
11 |T.K.SWAIN |100680/2025|12.12.2025 |WP(C)/34810/2025 |10 | c |
12 [oe0d KOMAR100682/2025|12.12.2025  we(C) /35177/2025 |7 U
13 |[B.C.PATRA |100684/2025|12.12.2025 |WP(C)/35032/2025 |10 | c |
14 giE?J KUMAR 1100685/2025(12.12.2025  [BLAPL/11822/2025 |7 U
15 |S.K.SAHU  |100686/2025|12.12.2025 |WP(C)/35108/2025 |10 | c |
16 o007 KRR 100687/2025(12.12.2025  |cRLMC/4668/2025 |7 U
17 |S.K.SAHU  |100689/2025|12.12.2025 |WP(C)/35116/2025 |10 | c |
18 |R C MUDULI |100690/2025|12.12.2025 |WP(C)/32321/2024 |10 | c |
19 |S.K.SAHU  |100691/2025|12.12.2025 |WP(C)/35132/2025 |10 | c |
JYOTI
20 |RANJAN 100695/2025(12.12.2025 WP (C)/22418/2019 |7 U
NAYAK
PABITRA
21 |KUMAR 100696/2025(12.12.2025 |CONTC/6166/2024 |10 C
BEHERA
JYOTI
22 |RANJAN 100697/2025(12.12.2025 | ABLAPL/13838/2025 7 U
NAYAK
J. D.
23 i 100701/202512.12.2025  [WP(C)/32279/2025 |7 U
DILLIP
24 |goo 100703/2025(12.12.2025 |CMP/1302/2025 7 U
25 |s R 1100705/2025(12.12.2025 |CONTC/4603/2025 |10 | c |




IMOHARANA | |

|

| |
26 |S.K.BEHERA |100707/2025|12.12.2025 |WP(C)/29361/2025 |10 | c |
27 |J.B.ROUT  [100709/2025|12.12.2025 |WP(C)/35247/2025 |10 | c |
28 |s. K. SAHU [100726/2025|12.12.2025 |WP(C)/28766/2025 |10 | c |
29 |P. BASTIA [100727/2025[12.12.2025 |WP(C)/22734/2025 [10 | c |
30 |D. RAY 1100728/2025(12.12.2025 |[WP(C)/29644/2024 [10 | c |
31 |M. BEHERA |100742/2025|12.12.2025 |WP(C)/34835/2025 |10 | c |
32 |H.K.MALLICK|100756/2025|12.12.2025 |ABLAPL/13920/2025[10 | c |
33 |H.K.MALLICK|100763/2025|12.12.2025 |BLAPL/11759/2025 |10 | c |
34 |M NAIK 1100767/2025(12.12.2025 |[FAO/442/2025 |7 | v
35 |M NAYAK 1100768/2025(12.12.2025 WP (C)/33662/2025 |10 | v
36 |B K DAS 1100769/2025(12.12.2025 |WP(C)/18414/2024 |10 | c |
37 |B.DAS 1100771/2025(12.12.2025 |CMP/1884/2025 0 | c |
38 |B.DAS 1100773/2025(12.12.2025 |CMP/1963/2025 0 | c |
39 |N.SRHOO 1100777/2025(12.12.2025 |CMP/1974/2025 0 | c |
40 |P.K.SAHOO |100788/2025|12.12.2025 |CRLMC/5215/2025 |10 | c |
41 |P.K.DAS 1100789/2025(12.12.2025 |RSA/498/2025 0 | c |
42 |S SWAIN 1100792/2025(12.12.2025 |MATA/41/2025 0 | c |
43 [M.BEHERA  [100799/2025|12.12.2025 |CMP/1104/2025 o | c |
44 |S.K.SAHU  [100801/2025|12.12.2025 |CONTC/3828/2025 |10 | c
45 |S.K.SAHU  [100803/2025|12.12.2025 |CONTC/3832/2025 |10 | c
46 |D.K.DAS 1100804/2025(12.12.2025 |TRP(C)/389/2025 |10 | c
47 |P.K.RATH  [100805/2025|12.12.2025 |CONTC/8275/2024 |10 | c |
|48 |H.K.MOHANTA|100806/2025|12.12.2025 |TRP(C)/394/2025 |10 | c
49 |L.ACHARI ~ [100807/2025|12.12.2025 |CRLMC/5173/2025 |10 | c
50 |S.K.SAHU  [100809/2025|12.12.2025 |CRLMP/1461/2025 |10 | c
51 [B.DAS 1100810/2025(12.12.2025 |CRLMC/5206/2025 |10 | c
52 |n.PANDA 1100811/2025(12.12.2025 |CRLREV/994/2025 |10 | c
53 |P.K.MOHANTY |100815/2025|12.12.2025 |CRLMC/5220/2025 |10 | c |
54 |S.K.SAHU  |100818/2025|12.12.2025 |CONTC/3827/2025 |10 | c |
55 |D.P.DASH  |100819/2025|12.12.2025 |CRLREV/1020/2025 |10 | c |
56 |D.SAMAL 1100820/2025(12.12.2025 |CRLMC/3952/2025 |10 | c |
57 |K.SAHOO 1100821/2025(12.12.2025 |CRLMC/4362/2025 |10 | c |
58 |S.R.SAHOO |100826/2025|12.12.2025 |CRLREV/434/2025 |10 | c |
59 |A PATTANAIK|100835/2025|12.12.2025 |ABLAPL/11859/2025[10 | c |
60 |S.K.BISWAL [100841/2025|12.12.2025 |CMP/1907/2025 0 | c |
61 |P K BEHERA |100852/2025|12.12.2025 |RSA/56/2009 0 | c |
62 |S MOHARANA |100853/2025|12.12.2025 |RSA/542/2023 0 | c |
63 |N CH SINHA |100859/2025|12.12.2025 |CMP/1272/2019 0 | c |
‘64 iy ‘100860/2025‘12.12.2025 WP (C) /451/2025 ‘10 ‘ ‘c ‘
65 |S K BISWAL |100861/2025|12.12.2025 |WP(C)/451/2025 |10 | c |
66 |S K PRADHAN|100862/2025|12.12.2025 |WP(C)/14477/2025 |10 | c |
67 |S K MOHANTY |100863/2025|12.12.2025 |WP(C)/25235/2025 |10 | c |




68 |A MOHANTY [100864/2025[12.12.2025 |WP(C)/34198/2025 |10 | c |
69 |B DAS 1100866/2025(12.12.2025 |[WP(C)/27357/2025 [10 | c |
70 |A K MOHANTY |100868/2025|12.12.2025 |CMP/671/2017 0| c |
71 |P K MOHANTY|100870/2025|12.12.2025 [WP(C)/22990/2025 |10 | c |
72 |SARAT DASH [100872/2025|12.12.2025 |CRLMP/1676/2025 |7 | R
73 |s. C. DAS [100873/2025|12.12.2025 [WP(C)/35310/2025 |7 | v
74 |[RC SAHOO  |100876/2025|12.12.2025 |ABLAPL/12253/2025[10 | c |
‘75 EQOUDHURY ‘100884/2025‘12.12.2025 ABLAPL/10743/2025‘7 ‘ U ‘
76 |M. R. DAS |100887/2025|12.12.2025 |ABLAPL/11972/2025|7 | R
77 |M.R.BARIK |100889/2025|12.12.2025 |FAO/261/2025 0| c |
78 |PC MOHANTY [100890/2025|12.12.2025 |FA/72/2000 7 | u |
79 |D.MAHAPATRA|100892/2025|12.12.2025 |WP(C)/35044/2025 |10 | c |
80 |P.K.JENA  |100893/2025|12.12.2025 |WP(C)/34815/2025 |10 | c |
81 |K RAY 1100895/2025(12.12.2025 WP (C)/27772/2013 |10 | .
82 |S.SAMAL 1100897/2025(12.12.2025 |WP(C)/33378/2025 |10 | c |
83 |SATYAJIT  |100898/2025|12.12.2025 |WP(C)/28830/2023 |10 | .
84 |M.R.ROUTRAY |100899/2025|12.12.2025 |WP(C)/32417/2025 |10 | c |
85 |A K SWAIN |100900/2025|12.12.2025 |ABLAPL/8584/2021 |10 | .
86 |M.R.ROUTRAY |100902/2025|12.12.2025 |WP(C)/34864/2025 |10 | c |
87 |P K JENA  |100903/2025|12.12.2025 |RSA/235/2014 0 | .
88 |T.K.NAYAK [100904/2025|12.12.2025 [WP(C)/34892/2025 [10 | c |
89 |T.K.NAYAK [100905/2025|12.12.2025 |WP(C)/35162/2025 [10 | c |
90 |L.BHOI 1100907/2025(12.12.2025 WP (C)/35199/2025 |10 | c |
91 |S LENKA 1100908/2025(12.12.2025 |WP(C)/40232/2023 (10 | CE
92 |p.DASH 1100910/2025(12.12.2025 |[WP(C)/33445/2025 |10 | c |
93 |A.T.NAYAK [100911/2025|12.12.2025 |WP(C)/35042/2025 |10 | c |
94 |JN MOHANTY [100912/2025|12.12.2025 [BLAPL/11799/2025 [10 | c |
95 |A.T.NAYAK [100913/2025|12.12.2025 |WP(C)/35010/2025 |10 | c |
96 |H K MOHANTA|100914/2025|12.12.2025 |CRLMC/2361/2016 |7 | o
97 |a.Das 1100915/2025(12.12.2025 |WP(C)/33718/2025 |10 | c |
98 [B S SWAIN |100916/2025|12.12.2025 [RFA/139/2007 0 | R
99 [B.BEHERA  [100917/2025|12.12.2025 |WP(C)/33722/2025 |10 | c |
1100 [P SAHOO 1100918/2025(12.12.2025 |CRLA/751/2018 10 | v
1101 |S.SAMAL 1100919/2025(12.12.2025 |[WP(C)/34681/2025 |10 | c |
1102 |S.SAMAL 1100920/2025(12.12.2025 WP (C)/34704/2025 |10 | c |
1103 |S.SAMAL 1100922/2025(12.12.2025 WP (C)/34707/2025 |10 | c |
104 [B.K. SWAIN [100926/2025|12.12.2025 |WP(C)/3948/2021 |10 | c |
1105 |S.SAMAL 1100927/2025(12.12.2025 WP (C)/34720/2025 |10 | c |
106 |J DEHURY  |100928/2025|12.12.2025 |WP(C)/3948/2021 |10 | c |
1107 |S.SAMAL 1100929/2025(12.12.2025 |[WP(C)/34722/2025 |10 | c |
108 [B.K. SWAIN [100930/2025|12.12.2025 |WP(C)/3950/2021 |10 | c |
1109 |S.SAMAL 1100931/2025(12.12.2025 |[WP(C)/34724/2025 |10 | c |
1110 [B.K. SWAIN |100932/2025|12.12.2025 |WP(C)/3952/2021 |10 | c |




111 [B.K. SWAIN [100933/2025|12.12.2025 |WP(C)/3958/2021 |10 | c |
112 [P K DAS 1100934/2025(12.12.2025 |ABLAPL/12254/202510 | o
1113 |S.SAMAL 1100935/2025(12.12.2025 WP (C)/34725/2025 |10 | c |
114 [B.K. SWAIN [100936/2025[12.12.2025 [WP(C)/3959/2021 [10 | c |
1115 |[P K SWAIN [100937/2025|12.12.2025 |WP(C)/6054/2025 |10 | R
116 [B.K. SWAIN [100938/2025|12.12.2025 |WP(C)/7087/2021 |10 | c |
117 |[P K SWAIN [100939/2025|12.12.2025 |WP(C)/32504/2025 |10 | u |
118 |[P K SWAIN |100941/2025|12.12.2025 |WP(C)/30474/2025 |10 | u |
119 [B.K. SWAIN |100942/2025|12.12.2025 |WP(C)/12694/2021 |10 | c |
120 |[P K SWAIN |100943/2025|12.12.2025 |WP(C)/30153/2025 |10 | v
1121 |S.SAMAL 1100944/2025(12.12.2025 |WP(C)/34743/2025 |10 | c |
122 |P K SWAIN |100945/2025|12.12.2025 |WP(C)/29526/2025 |10 | v
123 |J DEHURY  |100948/2025|12.12.2025 |WP(C)/11950/2022 |10 | c |
124 [B.K. SWAIN |100949/2025|12.12.2025 |WP(C)/11950/2022 |10 | c |
1125 [B.K. SWAIN |100950/2025|12.12.2025 |WP(C)/11952/2022 |10 | c |
126 [B.K. SWAIN |100951/2025|12.12.2025 |WP(C)/11954/2022 |10 | c |
1127 |S.SAMAL 1100952/2025(12.12.2025 |[WP(C)/34758/2025 |10 | c |
128 [B K SWAIN [100953/2025|12.12.2025 |WP(C)/11955/2022 [10 | c |
129 [B K SWAIN [100954/2025|12.12.2025 |WP(C)/11961/2022 |10 | c |
1130 |S.SAMAL 1100955/202512.12.2025 |[WP(C)/34759/2025 [10 | c |
131 [B.K. SWAIN [100956/2025|12.12.2025 |WP(C)/11969/2022 |10 | c |
1132 |S.SAMAL 1100957/202512.12.2025 |[WP(C)/34783/2025 [10 | c |
133 [B.K. SWAIN [100958/2025|12.12.2025 |WP(C)/12032/2022 |10 | c |
1134 |S.SAMAL 1100959/2025(12.12.2025 |WP(C)/34804/2025 |10 | c |
135 [B.K. SWAIN [100960/2025|12.12.2025 |WP(C)/12034/2022 [10 | c |
136 [B.K. SWAIN [100961/2025|12.12.2025 |WP(C)/12035/2022 [10 | c |
1137 |s.SAMAL 1100962/2025(12.12.2025 |WP(C)/34824/2025 |10 | c |
138 [B K SWAIN [100963/2025|12.12.2025 |WP(C)/12037/2022 |10 | c |
1139 R SINGH 1100964/2025(12.12.2025 |ABLAPL/7462/2025 |10 | o
140 [B K SWIAN [100965/2025|12.12.2025 |WP(C)/12325/2022 |10 | c |
141 |A SUNDARAY [100966/2025|12.12.2025 |WP(C)/34542/2025 |10 | v
1142 |C SAHU 1100967/2025(12.12.2025 |CRLMC/4127/2025 |10 | R
143 |P K DASH  |100968/2025|12.12.2025 |WP(C)/21472/2025 |10 | R
144 R K MALLICK|100971/2025|12.12.2025 |BLAPL/9474/2025 |10 | R
145 [P K DASH  |100973/2025|12.12.2025 |WP(C)/30719/2025 |10 | v
146 |G JAYASINGH|100974/2025(12.12.2025 |WP(C)/20494/2025 |10 | v
147 |[H S PAIKRAY |100976/2025|12.12.2025 |ABLAPL/11245/2025(10 | o
148 |[H S PAIKRAY |100977/2025|12.12.2025 |ABLAPL/11248/2025|10 | o
149 |D BISWAL  |100979/2025|12.12.2025 |WP(C)/35117/2025 |10 | o
150 |D BISWAL  |100981/2025|12.12.2025 |WP(C)/35361/2025 |10 | o
151 |D BISWAL  |100983/2025|12.12.2025 |WP(C)/35347/2025 |10 | o
152 |D BISWAL  |100984/2025|12.12.2025 |WP(C)/35343/2025 |10 | o
153 [B K SAHU  |100986/2025|12.12.2025 |CRLMC/5071/2025 |10 | o




154 |0 2 101033/2025|12.12.2025 |CRLMC/4696/2025 |10 c

155 iALiiCK 101034/2025(12.12.2025 |CRLA/1282/2025 |10 c
1156 |[J. SAHOO  |101036/2025|12.12.2025 |CRLMC/4084/2025 |10 | c |
1157 |PK JENA 1101038/2025(12.12.2025 |BLAPL/11856/2025 |10 | c |
‘158 ﬁii;R KANTA 101039/2025‘12.12.2025 BLAPL/11864/2025 ‘10 ‘ ‘c ‘
1159 |S K SAHU  |101041/2025|12.12.2025 |WP(C)/23927/2025 |10 | c |
1160 [PK PAL 1101042/2025(12.12.2025 |BLAPL/11859/2025 |10 | c |
161 |A PARIDA  |101043/2025|12.12.2025 |WP(C)/32201/2024 |10 | c |
‘162 oine By ‘101044/2025‘12.12.2025 WP (C) /32201/2024 ‘10 ‘ ‘c ‘
1163 |S K SAHU  |101045/2025|12.12.2025 |WP(C)/16674/2025 |10 | c |
164 |T K NAYAK |101046/2025|12.12.2025 |WP(C)/34653/2025 |10 | c |
165 |J P KAR 1101048/2025(12.12.2025 |WP(C)/35645/2025 |10 | c |
166 |G SUNDARA [101049/2025|12.12.2025 |WP(C)/30645/2025 [10 | c |
167 M. BARAL  |101050/2025|12.12.2025 |RVWPET/123/2025 |10 | c |
168 R R NAYAK [101051/2025|12.12.2025 |WP(C)/33903/2025 [10 | c |
169 |S K SAHU  |101052/2025|12.12.2025 |WP(C)/35050/2025 |10 | c
170 |T K NAYAK [101053/2025|12.12.2025 |WP(C)/34988/2025 |10 | c |
171 |S K SAHU  |101054/2025|12.12.2025 |WP(C)/35053/2025 |10 | c
172 |T K NAYAK [101055/2025|12.12.2025 |WP(C)/35262/2025 |10 | c |
1173 |R SAHOO 1101056/2025(12.12.2025 WP (C)/35003/2025 |10 | c
174 |S K SAHU  |101057/2025|12.12.2025 |WP(C)/35003/2025 |10 | c
175 ﬁégiiig;ﬁ 101058/2025(12.12.2025 |CRLMP/1653/2025 |10 c

176 ﬁigi;RANA 101059/2025(12.12.2025 |CRLREV/807/2025 |10 c

177 [R50 KOMAR1101060/2025|12.12.2025  |cRIMP/1660/2025 |7 U
178 |R K MALLICK|101061/2025|12.12.2025 |CRLMC/5311/2025 ([10 | c
179 |S MISHRA  |101062/2025|12.12.2025 |ABLAPL/10481/2020 |7 | o
1180 |UP BAG 1101063/2025(12.12.2025 |[WP(C)/7029/2019 |10 | S
| | | Total 11752

NIC




